BE_PUBLISHED IN PART II-SECTIUON OF_IHE GAZETIE OF ;ﬂﬁlﬂ'

GOVERNMENT OF INDIA
MINISTRY OF FINANCE |
( DEPARTMENT OF REVENUE f) :

sease o

- NEW DELHI: JTHE 13%'3’4&*\%&\
 NDTIFICATL
"{INCOME~TA X

No, 89 b~ (FaNo,197/136/91=1T.A.1.): In loxercise of ths powers
conferred by subbglause (v) of clause (23C) of Ssction 10 of the
Incomaetax Act, 1961 (43 of 1961), the Central Bowefnment hereby
notifies "Shreas Durglana Committea, ﬁmritaﬂ&' for the purpose of
the said subeclause for the assessment years 1990~91 to 1992-93
subject to the following conditions, namalygw .

(1) the assesses will apply its lncomL, ord accumulate it
for application, wholly and excluBively to the
objects for which it is establishbd; '

(i1) the assesses will not invest or dpposit its funds
« {other than voluntary contributiohs received and
maintained in the faorm of jewsllepy, Purniture stc.)
for any period. during the proviou® ysars relevant
to the assessment ysars mentlionedabave.otheruise
than in any one or moere of the fofms or modes
specified in subesection (5) of sbction 113’

(111) this notification will nat apply in relation to
~iany income being profits and gaind of buainess,
unleas tha business i8 incidental | to the attainamant
of the objectives of the assassee and separata
books of accougts are maintainad in respect of
such business,

P PN\ T
( S.#. CHATTERJIEE )
OFFICEH ON SPECIAL OUTY

To

The Manager,

Go vernmen t ﬁ? India Prass,

Ring Road, ""ayapuri Industrial Area,
{near Rajouri Garden), New Delhi,
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2

e
4.
Ss

6.
7
BO
9,
1a.

11,

12.

13, 1

The General Sectrstary, Shrsa ODurgiana Committee, Shree Uurgiai‘pj
)

P

The Commissioner of Incnma—tau, Amritsar with ref. to his lettsﬁ
No, CI T/ASR/HG/G1/2920 dated 14-12-1390,

Dirsctor Ganeral(I.T;Exemptions), 10, Middletan Huu, Calcutta=71.
All Chiaf Commissionsrs & Directors General of Income-tax.

Diractor of Incoms-tax{0&MS), Oirsctor.of Innams-tﬂxﬁkudit),
Oiractor of Income~tax(IT), Olrgctor of Incomewtax{ Systams),
Dirsctor of Income~tax(Vigilence)&Director.of Incoma-tax{Recovery).

Oirector of Income-tax(R3P & PR), Neu O=lhi.
All Officers & Sections of the. CeBaDuTey Nem Delhi.
Comptroller & Auditor General of India, New Cslhi(20 coples).

Bullatien Section of the Directarata af Inspgction(RSPAPR), New Delhi

Director General of Trazning. National acadamy of Direct Taxes,
Nagpur(5 coples).

Joint Secrstary, Ministry of Lav & Juatice(nuptt. of Legalki?FEirp),
New Dalhi, - .

The Chief Controller of ﬂccuunta, Cantral Board af Direct Taxesjy
He Block, Vikas 8havan, Nsw Delhi,

+Fols(Cantral Soard of Direct Taxes).
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Wranil s

( Mrs.V. RAMAKRISHNAN )
SECTION OFFICER.



